HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

To

. - 51' . o L :EE! ;. . ‘}l ;
The All Principal Dlstrlct & Sessmn Judges RS o T
State of J&K, % Sy

NO:- T D A9 -~ %\\»\\ QLB Dated:-  08.03.2019
Subject :-  Information regarding pendency of cases under the Jammu
and Kashmir Water = Resources (Regulatlon ~and

Management) Act, 2010.
Sir, |

As deS|red you are requested to furnlsh the mformatlon of

your court and courts Subordlnate to your court (consolrdated) regardmg '

the following question :-
S.No Question | Pendency of cases -
as on 01.03.2019
1. | Pendency of cases under the Jammu and Kashmir LR
Water Resources (Regulation and Management) : Lo ‘
Act, 2010. - b

The requmte m_formatron may be furmshed to the office’ by or

before 13.03.2019 posrtlvely through e. mall/telefax No 0191 2539896 SO

that the same is forwarded to the concerned quarter
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NO:- %"r/%& © Dt-08.03.2019




